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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 25th May, 2026

S.0. 2645(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways. S.0.2323 (E) Dated 26/05/2025 , published in the Gazette of India, Extraordinary, Part II, section 3,
Sub-Section (ii) Issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for building (widening/two lane with pave shoulder/four laning etc.)
Maintenance, management and operation of National Highway No. 61 SPUR on the stretch of land from Km.
13+880 to Km. 69+820 Junnar-Ghodegaon Taleghar Section of Bankarphata-Junnar Taleghar Road in the
district of Pune in the State of Maharashtra.

And whereas the substance of the said notification . S.0.2323 (E) Dated 26/05/2025 has been published in
"Dainik Kesari” And “Dainik Katib” both dated 14/03/2026 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately:

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority in exercise of the powers conferred
by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in
the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the National
Highway No. 61 SPUR in the stretch of land from Km. 13+880 to Km. 69+820 Junnar-Ghodegaon Taleghar
Section of Bankarphata-Junnar Taleghar Road in the District of Pune in the State of Maharashtra.

State: MAHARASHTRA || District: PUNE
SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
L 2 3 4 s | 6
[Taluk: KHED
[Village: Nayfad
1 381 Private Dry 0.0811|[Khema Rama Titkare,
Sonu Savla Titkare,
Bhamabai
Ramchandra Titkare,
Indubai Rama Falke,

Bhamabai Rama
Falke, Minabai
Kundlik Burud, Taibai
Kondu Unde,
Sakhubai Tukaram
Kengle, Tulsabai Hiru
Falke.

381

2 382 Government Forest 0.1044|[Forest
382

3 384 Private Dry 0.0012|[Dongru Namdev
Titkare, Dattatray
Namdev Titkare,
Pandharinath Namdev
Titkare, Mamatabai
Vitthal Titkare,
Motiram Namdev
Titkare, Shashikant
Vitthal Titkare,
Hanumant Vitthal
Titkare, Mangal
Ramchandra Tatle,
Kusum Raghunath
Shelke, Chhabubai
Shankar Ugale,
Yashwant Pandurang
Titkare, Bebitai Girju
Bamble, Bababai
Soma Sorkade.

384

4 386 Private Dry 0.0506|[Surekha Vitthal
Aadhari, Dilip Chima
Asawale, Venubai
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Chima Asawale,
Shantabai Rambhau
Iste, Vithabai Govind
Talpe, Chandrabhaga
Tanhaji Titkare,
Nandabai Ganpat
Titkare, Mamatabai
Vitthal Titkare,
Suman Maruti
Titkare, Pooja Vijay
Asawale, Mangesh
Vijay Asawale,
Manisha Vijay
Asawale, Shubhangi
Vijay Asawale, Soma
Dhondu Titkare,
Jijabai Abaji Titkare,
Budhabai Govind
Lohkare, Ramchandra
Shankar Titkare, Anil
Shankar Titkare, Usha
Vasant Ladke,
Bhagubai Chandar
Lohkare, Malabai
Yashwant Adhari,
Sitabai Bhau Kengle,
Devaibai Laxman
Titkare, Shantaram
Bhau Dangat,
Chandrabaga
Shantaram Mormare,
Krishna Namdev
Ambekar, Ganpat
Namdev Ambekar,
Dhavalabai Namdev
Ambekar.

386

5 390

Private

Dry

0.0522

390/1 Jijabai Abaji
Titkare, Budhabai
Govind Lohkare,
Ramchandra Shankar
Titkare, Anil Shankar
Titkare, Usha Vasant
Ladke, Bhagubai
Chandar Lohkare,
Malabai Yashwant
Adhari, Sitabai Bhau
Kengle, Devaibaai
Laxman Titkare,
Shantaram Bhau
Dangat,
Chandrabhaga
Shantaram Mormare,
Krishna Namdev
Ambekar, Ganpat
Namdev Ambekar,
Dhavalabai Namdev
Ambekar 390/2
Sakhubai Thaka
Ambekar, Savitrabai
Ranu Ambekar,
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Bhamabai Budha
Thokal, Shantabai
Sakharam Davane,
Pilabai Mogha
Titkare, Baban Vitthal
Titkare, Shankar
Mogha Titkare,
Budhabai Shankar
Pardhi, Fasabai Limba
Madge, Chandrabhaga
Dhondu Shelkhande,
Nandabai Ganpat
Titkare, Ramdas
Ganpat Titkare,
Rohidas Ganpat
Titkare, Mangesh
Eknath Shelkande

390

393

Private

Dry

0.027

Jijabai Abaji Titkare,
Budhabai Govind
Lohkare, Ramchandra
Shankar Titkare, Anil
Shankar Titkare, Usha
Vasant Ladke,
Bhagubai Chandar
Lohkare, Malabai
Yashwant Adhari,
Sitabai Bhau Kengle,
Devaibai Laxman
Titkare, Shantaram
Bhau Dangat,
Chandrabha
Shantaram Mormare,
Krishna Namdev
Ambekar, Ganpat
Namdev Ambekar,
Dhavalabai Namdev
Ambekar. Rama
Bhagu Titkare. (393/1
,393/2,393/3)

393

418

Private

Dry

0.0056

Nanaso Bhaguji

Titkare, Namdev
Bhaguji Titkare,

Laxman Bhaguji
Titkare.

418

424

Private

Dry

0.0856

Pilaji Dagdu Walkoli.
424

426

Private

Dry

0.0245

426/1 Baban Vitthal
Titkare, Ramdas
Ganpat Titkare,
Rohidas Ganpat
Titkare, Sulabai
Eknath Shelkande,
Shantabai Sakharam
Davane,
Chandrabhaga
Dhondu Shelkande,
Fasabai Limba
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Madage 426/2
Surekha Vitthal
Adhari, Dilip Chima
Asawale, Venubai
Chima Asawale,
Shantabai Rambhau
Ishte, Vithabai
Govind Talpe,
Chandrabhaga Tanhaji
Titkare, Nandabai
Ganpat Titkare,
Mamatabai Vitthal
Titkare, Suman
Maruti Titkare, Soma
Dhondu Titkare,
Pooja Vijay Asawale,
Mangesh Vijay
Asawale, Manisha
Vijay Asawale,
Shubhangi Vijay
Asawale.

426

10

428

Private

Wet

0.0244

Vitthal Pandu Titkare.
428

11

429

Private

Dry

0.0209

Mangala Devidas
Kirve, Indrasen
Maruti Titkare,
Govind Maruti
Titkare, Dattatray
Maruti Titkare, Kamal
Digambar Dharwad,
Kanta Shravan Murhe,
Hausabai Darku
Dangat

429

12

431

Government

Forest

0.018

Forest
431

13

77

Private

Dry

0.002

77/1 Devram
Ramchandra Titkare,
Sitaram Maruti
Titkare, Kasabai
Maruti Titkare,
Vitthal Maruti
Titkare, Sitabai Puna
Pardhi. 77/2 Limbabai
Tulshiram Bhagit.
77/3 Kalu Kondiba
Titkare, Dongaru
Namdev Titkare,
Dattatray Namdev
Titkare, Pandharinath
Namdev Titkare,
Motiram Namdev
Titkare, Vittal
Namdev Titkare.

77

14

79

Private

Dry

0.0021

Nanaso Bhaguji
Titkare, Namdev
Bhaguji Titkare,




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Laxman Bhaguji
Titkare.
79

15

80

Private Dry

0.156

Limbabai Tulshiram
Bhagit.
80

16

81

Private Dry

0.2535

Nanaso Bhaguji

Titkare, Namdev
Bhaguji Titkare,

Laxman Bhaguji
Titkare.

81

17

82

Government Forest

0.5919

Forest
82

18

83

Private Dry

0.0379

Bhala Bhivaji Titkare,
Shankar Tulshiram
Titkare, Devubai
Vitthal Kokane,
Vimal Laxman
Gawari, Gulab Somaji
Titkare, Shantabai
Somaji Titkare,
Shivaji Somaji
Titkare, Subhash
Somaji Titkare,
Suresh Somaji
Titkare, Ujjwala
Ramchandra Titkare,
Prakash Shantaram
Titkare, Shubham
Ramchandra Titkare,
Shubhangi
Ramchandra Titkare,
Hirabai Shantaram
Titkare, Sulochana
Ramchandra Sable,
Subhadra Ashok Hile.
83

Total”

1.5389)|

[F. No. NH-15017/24/2024-P&M/3D]
SHAIKH AMINKHAN, Director
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